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 STATEMENT  ON  ACTION  TAKEN  OR  PRO-
 POSED  TO  BE  TAKEN  ON  CONVENTIONS

 SHRI  RAVINDRA  VARMA:  I  beg
 to  lay  on  the  Table  8  statement
 ‘(Hindi  and  English  versions)  on  the
 ‘action  taken  or  proposed  to  be  taken
 ‘on  the  Conventions  and  Recommenda-
 ‘tions  adopted  at  the  Sixty-Second
 (Maritime)  Session  of  the  Interna-
 tional  Labour  Conference  held  at
 ‘Geneva  in  October,  1976.  [Placed  in
 Library.  See  No.  LT-2199/77].
 Report  oN  AND  AupITED  ACCOUNTS  OF
 Depostr  INSURANCE  CORPORATION,

 Bompay,  ENDING  31-12-1977
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  FINANCE  (SHRI
 SATISH  AGRAWAL):  1  beg  to  lay

 ‘on  the  Table  a  copy  of  the  Report
 (Hindi  and  English  versions)  on  the
 working  of  the  Deposit  Insurance

 ‘Corporation  Bombay,  for  the  year
 endeq  the  315  December,  1977,  along
 with  the  Auditeg  Accounts  under  sub-
 section  (2)  of  section  32  of  the  Deposit
 Insurance  Corporation  Act,  1061.
 [Placed  in  Library.  See  No.  LT-2200/

 78).  w

 Report  ON  AND  ANNUAL  REPORT  OF
 HAanpicrarrs  AND  HANDLOOMS  EXPorTs
 CorporsTION  OF  INDIA  Lm,  AND

 -CENTRAL  COTTAGE  INDUSTRIES  CORPORA-
 TIUN  oF  INDIA  FoR  1976-77

 THE  MINISTER  OF  STATE  IN  THE
 “MINISTRY  OF  COMMERCE  AND
 ‘CIVIL  SUPPLIES  AND  COOPERA-
 ‘TION  (SHRI  ARIF  BEG):  I  beg  te
 ‘lay  on  the  Table:—

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section
 19  of  the  Companies  Act,  1956:—

 (i)  Review  by  the  Government
 on  the  working  of  the  Handicrafts
 and  Handlooms  Exports  Corpora-
 tion  of  India  Limited,  New  Delhi,
 ‘and  of  its  subsidiary,  the  Centrai
 Cottage  Industries  Corporation  of
 India  Limited  for  the  year  1976.77.

 (di)  Annual  Report  of  the
 Handicrafts  and  Handlooms  और
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 ports  Corporation  of  India,  Limit-
 ed,  New  Delhi  and  of  1  sub-
 sidiary,  the  Central  Cottage  In-
 dustries  Corporation  of  India
 Limited,  for  the  year  1976-77
 along  with  the  Audited  Accounts
 ang  the  comments  of  the  Com-
 ptroller  and  Auditor  General
 thereon.
 [Placed  in  Library.  See  No,  ह.
 2201/78).

 Certiriep  ACCOUNTS  OF  AND  AUDIT
 Report  on  CARDAMOM  BOARD

 SHRI  ARIF  BEG:  I  beg  to  lay:
 A  copy  of  the  Certified  Accounts

 (Hindi  and  English  —_  versions)
 of  the  Cardamon  Board  Cochin,  for
 the  year  1976-77  and  the  Audited
 Report  thereon,  under  sub-section
 (4)  of  section  19  of  the  Cardamon
 Act,  1965.  [Placed  in  Library.  See
 No.  LT-2202/78).

 NOTIFICATIONS  UNDER  GENERAL  Te
 SURANCE  Business  (NATIONALISATION)
 Act,  Insurance  Acr  AND  CusToms

 Acr

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 ZULFIQUARULLAH):  I  beg  to  lay
 on  the  Table: —

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sections  17  of  the
 General  Insurance  Business
 (Nationalisation)  Act,  1972:—

 (i)  The  General  Insurance
 (Rationalisation  and  Revision  of
 Pay  Scales  and  other  Conditions
 of  Service  of  Supervfisory,  Cleri-
 cal  and  subordinate  Staff)  Amend-
 ment  Scheme,  1978,  published  in
 Notification  No.  S.O.  1046  in
 Gazette  of  India  dated  the  15th
 April  1978.

 (ii)  The  GeneraY  Insurance
 (Retionalisation  of  Pay  Scales  and
 Other  Conditions  of  Service  of
 Officers)  “Amendment  Scheme,
 1978,  published  in  Notification  Na,
 9.0.  1047  in  Gazette  of  India
 Gated  the  18th  April,  1978.


